
FORM PIO 

LIST OF C LAIMS 

(Under regulation 20 of the Insolvency and Bankruptcy Board oflndia (Pre-packaged Insolvency Resolu tion Process\ 
Regulat ions, 2021) 

Sl. No. Category of creditor 

I II 

I Secured financial creditors belonging to 
any class of creditors 

2 Unsecured financial creditors belonging 
to any class of credi tors 

3 Secured financial creditors (other than 
fi nancial creditors belongi ng to any class of 
creditors) 

4 Unsecured financial creditors (other than 
fi nancial creditors belonging to any class of 
creditors) 

5 Operational creditors (Workmen) 

6 Operational creditors (Employees) 

7 Operational creditors (Government dues) 

8 Operational creditors (other than 
Workmen, Employees and Government 
dues) 

9 Other erect itors, if any, 
(other than financial credi tors and 
operational creditors) 
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For Medhansh Snacks Private I lll'ltcd 

Pappu Kumar 

Director 
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Annexure- I 

Name of the corporate debto r : Medhansh nacks Private Limited 

Date of commen cement of PPI RP: 08.08.2025 

List of cr-editors as on: 08.08.2025 

List of secured fina ncia l creditor belon ging to any class of credi tor<. 
\mt•unt i n ~ ~ 

Sl. :"'ame Identification Details of claim~ ' '"""""' ~ 
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Annexure-2 

'\;lfflt' ot tht• ··on,•rate debtor: Medhan h nacks Private Limited 

l)ate of com men cment of PPI RP: 08.08.2025 

l.i\1 Of ncdi tnl'' ,I\ 011: 08.08.2025 

List or unsecured financial creditors belonging to any class of creditors 
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Annexure - 3 

Name of the corporate debtor: Mcdhansh Snacks Private Limited 

Date of commencement of PPI RP : 08.08.2025 

List of creditors as on: 08.08.2025 

List of secured financial creditors (other than finnncial creditors belonging to any r lass of rn·ditors) 
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Annex ure - 4 

'\a me of thl' rorporate debtor: Med ha nsh Snacks Private Limited 

l>;lte of l'omm~·ncemcnt of PPIRP: 08.08.2025 

Lt"l ofnedllor-. a~ on: 08.08.2025 

l .ist ofuusl·cu rcd tinandal creditors (other than financial cred itors belonging to any class of creditors) 
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Na me of the corporate debtor: Medhansh 
Snacks Private Limited 

Date of commencement of PPI RP: 08.08.2025 

List of creditors as on: 08.08.2025 

Anne'l:ure - 5 

List of operationa l creditors (Workmen) 

Sl. Na mcof Identification Details of claims Amount of 

l"o. 
workman No. contin gent 

Amount of Natureof Whether % voting 
claim 
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Annexure - 6 

'\a111c of the 1·orporate debtor: Medhansh Snacks Pr·ivate Limited 

Date uf fomrucuccrn ent of PPI RP: 08.08.2025 

Lbt of creditor' as on: 08.08.2025 

List of operational c reditors (Employees) 
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'" 
cmploln' '\o. contingent 

Amount of l\'aturcof Whether % of voting 
claim 

claim 
clai m 

related share in 

~ ' committee, if 
party. 

~ r-----
I II Ill IV \ ' 

-~ VII VI II 
- I 

I 
...........-v 

f, -- t v 
---

-------' 
+--

--

(Amount i n~) 

Amount of any ~ t5? . 
-

off 

IX X 



Annexure -7 

Name of the corporate debtor: Medhansh Snacks Private Limited 

Date of commencement of PPIRP: 08.08.2025 

List of creditors as on: 08.08.2025 

List of operational creditors (Governm ent dues) 

Sl. Details of Government Details of claims 
'o or·ganisation 
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Annexure- 8 

'\'ame of the rc11 por:Hc debtor: Medha ns h Snacks Private Limited 

D:t ,,. of t'OIIllllt ncemcn t of PPI RP: 08.08.2025 

u,t of t't'cdllur\ a~ 0 11 : 08.08.2025 

l.i't oloperational creditors (Other than Wo rkmen and Em ployees and Government dues) 
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Annexure-9 

Name of t he corpora te debtor: Med hansh Snacks Private Limited 

Dale of commencement of PPI RP: 08.08.2025 

List of creditors as on: 08.08.2025 

List of other creditors (Other than finan cia l creditors and operat iona l cr·editor.,) 

Sl. Name of Identification 

No. 
creditor No. 

A mount of Natu re 
claim of claim 
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